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(d) The report has been submitted by the
Government on the facts of the case to the National
Human Rights Commission. The directives of the
commission are awaited. As the said land was
handed over to the Government of Andhra PPradesh
on 3.8.1987 and the custodial responsibility of the
land vests with the State Government therefore the
matter has also been taken up with the State
Government. .
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Uneconomic Rall Lines

3493. SHRI K. KRISHNAMOORTHY : Will the
Minister of RAILWAYS be pleased to state :

(a) whether there is any proposal to dismantle
uneconomic rail lines;

(b) if so, the sections identified for the same,
zone-wise;

(c) whether there is any proposal with the
Government to enter into joint ventures with the State
Governments for taking up new projects; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS AND MINISTER OF
STATE IN THE MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK):
(a) No, Sir.

(b) Does not arise.
(c) Yes, Sir.

(d) The Cabinet approval for setting up of
Mumbai Railway Vikas Corporation (MRVC) to
execute rail sector projects under Mumbai Urban
Transport Project-1! (MUTP-ll) has been obtained.
This would be on the basis of an equity participation
on a 51:49 basis between the Indian Railways and
Govt. of Maharashtra.
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Banikhet Airport Project in Hlmachal Pradooh

3494. SHRI SURESH WARPUDKAR : WiIll the
Minister of CIVIL AVIATION be pleased to state :

(a) whether the Government have refused to fund
the Banikhet Airport Project in Himachal Pradesh;

(b) if so, the reasons therefor; and

(c) it not, the time by which this project is likely
to be completed?

THE MINISTER OF CIVIL AVIATION AND
MINISTER OF TOURISM (SHRI ANANTH KUMAR) :
(a) to (c) The consuitant appointed by the Himachal
Pradesh Government has advised against
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development of an airport of Banikhet mainly because
of the prohibitively high cost of construction; serious
damages to ecology; need for the felling of about
5000 trees, dislocation of about 80 families; shifting
of a field firing range and acquisition of 181 bighas
of forest land. Further as per policy on airport
infrastructure approved by the Government no airport
should be constructed within 150 kms. of the existing
airport. The existing airports at Jammu and Guggal
are within this limit. Therefore, the proposal for
Banikhet Airport wilt be in violation of this policy.

- 35th Meeting of the Standing
Labour Committee

3495. SHRI LAKSHMAN SETH :
SHFII AJOY M MUKHOPADHYAY

- e, s oo —

SHRI ‘SUNIL KHAN
SHHI BIKASH CHOWDHURY
SHRI BASUDEB ACHARIA :

Will the Minister of LABOUFI be ploased to state:

(a) the names of the additional organisation
invited by the Government to the 35tk meeting of the
Standing Labour Committee;

(b) whether the additional representatives of
small scale industry were invited;

(c) if so, whether the Government received
requests from Indian Council for small scale
industries for the purpose; and

(d) it so, the reasons for not inviting this
organisation?

THE MINISTER OF LABOUR (DR.
SATYANARAYAN JATIYA) : (a) to (d) Federation of
Indian Chambers of Commerce and Industry (FICCI)
Associated Chambers of Commerce and Industry of
India (ASSOCHAM) and Laghu Udyog Bharati (LUB)
were also invited- to participate in the 35th Session
of the Standing Labour Committee. The
representatives of Indian Council of Small Industries
also attended the Conference as “Observer”.
Linking of Tonk with Rail vaork

3496. SHRI DWARKA PRASHAD BAIRWA : Will
the Minister o S be pleassdto state :

(a) whether any funds have been earmarked for
the linking of Tonk with rail network during 1999-
2000; .

(b) it so, the details theroof and if not the reasons
therefor;
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(c) whether the survey work for linking of Tonk
with rail is being carried out; and

(d) if so, the latest position thereof and if not, the
reasons therefor?
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‘Restoration

. 6. Bagaha-Chhitauni 0.0370 93.41

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY 7. Maharajganj-Duraundha  0.3430 0.34
OF PARLIAMENTARY AFFAIRS AND MINISTER OF
STATE IN THE MINISTRY OF PLANNING AND Gauge Conversion

RA PL NTATION (SHR! RAM NAIK):
PROG MME IMPLEME ON( ) 8. Hajipur-Bachwara 4.01 67.39
(a) No, Sir. .

(b) and (c¢) The survey is still in progress. Further 9. Mau-Sahganj 1.00 56.01
consideration of the project will be possible once 10. Khadda-Gorakhpur 44.30 60.47
the survey report becomes available. . . )

11. Narakatiaganj-Valmikinagar 25.00 42.93

d) The report is expected later this year. )

,)7 . 12. Chhapra-Aunrihar 4.00 165.57
Funds for Projects of North-Eastern Railway 13. Kanpur-Kasganj-Mathura
—_—— and Kasganj-Bareilly 35.65 39.65
~ 3497, SHRI VILAS PASWAN : Will the 14. Samastipur-Khagaria 0.0010 0.001
Minister of RAILWAYS be pleased to state :
15. Jaynagar-Darbhanga-

(a) the amount earmarked for the railway projects Narkatiagan;j 0.0010 0.001
taken up in the North-Eastern Railway during 1998-

99 project-wise: and 16. Kashipur-Lalkuan 3.00 5.86

(b) the actual amount spent on each of these 17. Sagauli-Narkatiaganj 11.80 48.59
projects till date? 18. Mathura-Achnera 0.01 0.1

THE MINISTER OF STATE IN THE MINISTRY OF 19. Mansi-Sahrsa-Forbesgan;j
RAILWAYS, MINISTER OF STATE IN THE MINISTRY (Phase-I) 5.00 19.5
OF PARLIAMENTARY AFFAIRS AND MINISTER OF
STATE IN THE MINISTRY OF PLANNING AND 20. Gonda-Bahraich-Sitapur-

PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): Lucknow (Phase-I) 0.001 0.001

(a) and (b). The tot‘al amount earmarked for the 21. Gonda-Gorakhpur loop

ren[way projects during 1998-99 for North-Eastern with Anandnagar-Nautanwa 0.001 0.001

Railway and actual amount spent thereon upto

31.03.1999, project-wise are as under :- 22. Indara-Phephna 5.00 6.25

(Figures in Crs. of Rs.) Doubling
S. Name of the Project Outlay E it
No. ) 19;839 XPZ:?;NG 23. Gorakhpur-Sahjanwa 1.1 1.1
31.3.1999* 24. Gonda-Jarwal Rd. 4.00 7.02

1 2 3 4 * This is based on outlay provided. The exact expenditure
till 1998-99 will be known only after the accounts for the

New Lines year 1998-99 are finalised, which is likely by end of
June, 1999. , gﬁp"‘ l/\

1. Muzaffarpur-Sitamarhi 2.00 201 123° 3% g\ﬂ—l . 8 LC S

2. Khagaria-Kusheshwarasthan 1.00 15 Direct Flight on Delhi-Bhavnagar Sector

3. Rampur-Lalkuan-Kathgodham-
Road over Bridge on

National Highway. 5.00 5.03
4. Katra-Faizabad 10.00 17.6
5. Sakri-Hasanpur 2.00 14.0

3498. ‘S%ﬂB.LN.J_EAIHM: Will the Minister of
CIVIL AVIATION be pleased to state :

(a) whether there is any proposal to introduce
any new air service from Delhi to. Bhavnagar; and

(b) if so, the time by which a decision is likely
to be taken in this regard?
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